533 DG, (Genl.) 1984-85—
Min, of Chem. &

18,05 hrs,

DEMANDS FOR GRANTS (GENERAL)
1984-85

Ministry of Chemicals and Fertilizers,
" Ministry of Communications, ’
" Ministry of Finance ete. etc,

MR. SPEAKER : The question is :

«That the respective sums not exceeding
the amounts on  Revenue Account and
Capital Account shown in the fourth column
of the Order Paper he granted to the
President out of the Consolidated Fund of
ladia TO COMPLETE  the sums necssary
to defrary the charges that will come in
course of payment during the year ending
the 31st day of March, 1985. in respect of
the heads of demands entered in the second
column thereof against :-

(1) Demand No. 9 relating to the
Ministry of Chemicals and
Fertilizers.

\2) Demands Nos, 13 to 17 relating to
the Ministry of Communications.

(3) Demands No. 33 to 44 relating to
the Ministry of Finance.

(4) Demands Nos. 45 and 46 relating
to the Ministry of Food and Civil

Supplies,
(5) Demands Nos. 47 to 49 relating
~  to the Ministry of Health and
Family Weifare.
(6) Demands Nos. 61 to 63 relatiog

to the Ministry of Industry,

(7) Demands Nos. 73 to" 75 relating
to the Ministry of Planning.

(8) Demands Nos, 77 to 80 relating to
the Ministty of Shipping and
Transport,

' 9) Demands No, 81 relating to the
Ministry of Social Welfare,
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Detnands Nos. 82 and 83  relating
to the Ministry of Steel and Mines."

Demands Nos, 84 to 87 relating to
the Minisiry of Tourism and
Ci\riil Aviation,

Demands Nos. 88 to 92 relating to
the Ministry of Works and
Housing. :

Demands Nos. 93 to 95 relating to
the Department of Atomic Energy,

Demands No. 96 ralatinlh ‘to the
Department of Electroics.

Demands No. 97  relating to the
Department of Environment.

Demand No. 98  relating to the
Department of Ocean Development,

Demands Nos. 99 to 101 relating to
the Department of Science and
Technology.

Demand No..loz relating to the
Department of Space.

Demand No, 103  relating to the
Department of Sports,

Demands Nos. 104 and 105 relating
to the Department of Supply.

Demand No. 106 relating to Lok
Sabha.

Demand No. 107 relating to the
Rajy Sabha. :

Demand No,
Department  of
Affairs.

108 relating to
Parliamentary

Demand No, 109 relating to the
Secretariat of the Vice-President,.’

The metion was adopted,
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No. of Name of Deman  Amount of Demand for Amount of Demand for -
Demand Grant on account voted by Grant veted by
the House on 14th March, 1984 the House
1 2 3 ' 4
Revenue Capital Revenue Capital
Rs, Rs, Rs, Rs,
MINISTRY OF CHEMICALS AND FERTILIZERS
9. Ministry of Chemicals and 165,13,38,000 101,52,84,000  825,66,88,000 507,64,17,00)
Fertilzers.
MINISTRY OF COMMUNICATIONS
13, Ministry of Communications 94,43,000 7,49,17,000 4,72,15,000 37,45,83,000
14, Overseas Communications 6,09,14,00 2,30,50,000 30,45,72,0 0 11,52,50 000
Service,
15. Posts and Telegraphs- 363,54,84,000 1317,74,21,000
Working Expenses )
16. Posts and Telegraphs- 53,07,90,000 265,39,1,000 .
Dividend to General R._venues,
Appropriations to Reserve Funds
and other Expenditure,
17. Capital Outlay on Posts 137,71,88,000 63%,59,42,000
and Telegraphs,
MINISTRY OF FINANCE
33, Ministry of Finance 1,74,25,000 1,000 8,71,23,000
34, Customs 10,67,93,000 ) 3,67,33,000 53,39,62,000 18,36,62,000
35. Union Excise Duties 14,36,44,000 71,82,20,000
36. Taxes on Income, Estate  15,93,82,000 79,69,07,000
Duty, Wealth Tax and Gift Tax ’
37, Stamps. 6,54,91,100 34,33,000 32,74,57,000 1,71,67,000
28. Audit 17,96,21 ,000_ eee 89,81,07,000 e
39. Currency, Coinage and 13,17,27,000 6,74,05,000 65,86,33,000 33,70,22,000
Mint
40. Pcosions 21,21,32,000 106,06,62,000
41, Opium and Alkaloid 24,61.84,000 19,40¢000 14,62,56,000 97,02,000

Factories
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Min. of Chem. & Coinm, etc,
1 2 3 4
Revenue Capital Revenue Capmu
Rs. Rs. Rs, Rs,
42. Transfers to State Govern- 594 52,47,000 1352,78,95,000
ments
43, Other Expenditure of the 153,16,1 5,000 295 62,16,000 759,76,95,000 376,14,01 000
Ministry of Fipance
44, Loans to Government Servants, 17,16,41,000 85,82,02,000 '
etc. .
MINISTRY OF FOOD AND CIVIL SUPPLIES
45, Department of Food 173,51,32,000  8,53,52,000 867,56,59,000  42,52,58,000
46, Deprtment of Civil Supplies 95,60,000 1,40,59,1116 4,77,97,000 7,02,92,000
MINISTRY OF HEALTH AND FAMILY WELFARE
47, Ministry of Health and _ _
Family Welfare 29,31,000 . 1.46,53.000
48. Medical and Public
‘Health 42,44,25,000 14,48,91,000  212,24,72,000  72,44,52,000
49. Family Welfare 98,19,51,000 8,33,000 390,97,55,000 41,67,000
MINISTRY OF INDUSTRY .
61. Ministry of Industry 23,14,000 4.65,73,0%0 .
62. Industries 34,87,83,000  74,00,01,000  119,89,15,000 265,06,01,000
63. Village and Small .
Industries 24,57,53,030  27,13,87,000 122,87,66,000 139,19,37,000
MINISTRY OF PLANNING
73, Ministry of planning 1,09,000 5,46,000 .
74. Statistics 4,09,31,000 20,46,58,000
75. Planning Commission 1,19,33,000 5,96,66,000 v

MINISTRY OF SHIPPING AND

TRANSPORT

71. Ministry of Shlpplnl
and Transport

89.52,000

4,47,60,000 -
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Min, of Chem. & Comm, etc.
1 2 4
Revenue Capital Revenue Capital
Rs, Rs. Rs, Rs,
78. Roads 34,28,44,000 38,86,99,000 171,42,22.000 194,34,96,000
79. Ports, Lighthouses and :
Shipping 15,71,12,000  29,67,30,000 78,55,62,000 148,35,50,009
80, Road ard Inland Water
Transport 2,(6,76,000  25,53,97,000 3,330 000 £4,57,84.000
MINISTRY OF SOCIAL WALFARE
81, Ministry of Social
Welfare 16,49,68,000 22,18,000 73,58,40,000  1;10,90,000
MINISTRY OF STEEL AND MINES
82. Department of Steel 65,34,000 159,12,6J,000 3,26,67,000 600,63,33,000
83. Depariment of Mines 18,64,27,000 93,28,33,000 93,21,36,000 Y7,41,67,000
MINISTRY OF TOURISM AND CIVIL
AVIATION
84 Ministry of Tourism and
Civil Aviation 21,28,000 1,06,39,000
85. Meteorology 4,37,61,000 1,87,00,000 21,88,05,000  5,35,00,000
86, Aviation 7,68,35,000 14,37,67,000 38.41,74,000 ‘71,88,33,00{)
87. Tourism 1,97,46,000 1,93,51,000 9,87,28,000  9,67,52,L00
MINISTRY OF WORKS AND HOUSING '
88, Ministry of Works and
Housing 32,60,000 1,62,99.000
89. Public Works 19,05,50,000 10,54,02,000 95,27,41,000 52,70,11,000
90, Water Supply and '
Sewerage 41,16,00,000 205,80,00,000
9], Housing and Urban _ .
Development 5,19,50,000 121.09,35,000 25,97,50,000 50,46,73 00t
92, Stationery and Printing  10,29,91 000 51,49,58000 ...
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Min, of Com, & Comm_ et c.
1 2 3 ! 4
Revenue . Capital - Revenue Capital
Rs. Rs. Rs. . Rs.

DEPARTMENT OF ATOMIC ENERGY

93. Department of Atomic :
Enerﬂr 18,59,000 . 92,93,000 s

94, Atomic Energy Research,
Development and Industrial .
Projects 26,95,02,000 60,54,91,000 134,75,13,000 3,02,74,54,000

95, Nuclear Power Schemes 31,12,48,000 23,33,33,000  155,62,40,030 116,66,67,000

DEPARTMENT OF ELECTRONICS

96. Department of .
Electronics 5,37,00,000 ©  3,86,33,000 24,85,00,000 17,71,67,000

DEPARTMENT OF ENVIRONMENT

97. Department of : .
Environment 4,33,45,000 1,33,000 21,67,24,000 6 67,000

DEPARTMENT OF OCEAN
DEVELOPMENT
98, Department of Ocean
Development -3,62,66,000 55,00,000 17,53,34,000  2,75,00,000
DEPARTMENT OF SCIENCE AND
TECHNOLOGY
89. Department of Science and ) '
Technology _ 8.53.41,000 46,17 000 42,67,08,000  2,30,83,000
100, Survey of India 5.41,65,30 1,67,000 27,08,27,000 8.33,000

101, Graats to Council of
Scientific and Industrial
Research ) 18 83,33,000 94.16,67,000

DEPARTMENT OF SPACE
102, Department of Space 21,9436,000  15,08,59,000  73,11,89,000 72,72,96,000

DEPARTMENT OF SPORTS

103, Department of Sports 4,33,00,000 1,32, 000 21,65,00 000 6,63 000
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1 2 3 4
Revenue Capital Revenue Capital
Rs. Rs. Rs. Rs
DEPARTMENT OF SUPPLY
104, Department of Supply 7,40,000 37,02.000
105. Supplies and Disposals 2.29.67.000 11,48.37.000
PARLIAMENT, DEPARTMENT OF
PARLIAMENTARY AFFAIRS, SEC-
RETARIATS OF THE PRESIDENT
AND VICE-PRESIDENT AND UNION
PUBLIC SERVICE COMMISSION
106, Lok Sabha 1,74,78,000 8.43.91,000
107. Rajya Sabha 62.75,000 3.13,73,000
108. Department of Parlia-
mentary Affairs 6.42 000 +2.10.000
109 Secretariat of the Vice-
President 1.62.000 3,10,000
18,05 hrs, SHR!I PRANAB. MUKHERIJEE :

APPROPRIATION (NO. 3) BILL*. 1984

THE MINISTER OF FINANCE (SHRI
PRANAB MUKHERIJEE) : I beg to move
for leave to introduce a . ill to authorise
payment and appropriation of certain sums

from and out of the Consolidated Fund
of India for thc service of the financial
year 1984-85.

MR, SPEAKER : The question is :

““That leave be granted to introduce a
Bill to authorise payment and
appropriation of certain sums from
and out of the Consolidated Fund
of India for the service of the

N financial year 1. 84-85°""

The motion was adopted

* Publisted 'n Gazatte of Ipdia Extra-
ordinary, Part 1], Section 2 dated 17-4.84.

introduce** the Bill.

I beg to move** :

*“That the Bill to authorise payment
and appropriation of certain sums
from and out of the Consolidated
Fund of India for the services of
the fiinancial year 1984-k5, be taken
into consideration”.

MR. SPEAKER : Motion moved :

“That the Bill to authorise payment and
sappropriation of certain sums from .
and out of the Consolidated Fund
of India for the services of financial
year 1984-85, be taken into
consideration.”

**Introduced moved with the recom=-
mendation of the President,
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SHRI SATISH AGARWAL (Jaipur) :
Notcertain sums, but hcavy sums.

MR.-SPEAKER : Shri Ramavatar

Shastri.
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Let us not get inlo smaller issues, We
should be broader and broader. It should
concern the whole of India,
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-SHRI PRANAB MUKHERIEE : Sir,
Shri Ram Avtar Shastri has covered a very
wide rangs of subjects, from the inadequacy
of freedom fighters; pension to the adequacy
of mosquito population in Patna, Of
course, all these subjects have been covered
by my colleagues in-charge of the various
Ministries, Home, Health and Rural Deve-
lopment. No doubt, they have pat in their
suggestions and views.
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Only I would like to touch upon one or
two points, particulerly one point by way of
information in regard to self-employment
Programme which the hon, Member men-
tioned. As the hon. Members are aware, the
scheme is being administered through the

" District Indastry Centres, DICs, At the

initial stage, there were certain problems in
regard to implementing the scheme, ideniti
fying the persons and. thereafter, identifying
the projects for which assistance is to be
given from the banks. I had a meeting with
the Chief Executives of the Banks. The
Minister of Industry was also present there,
We have worked out certain procedures,
After that, I hope, the smooth flow of insti-
tutional fisance to these projects would be
made available,

In regard to dearness allowance, on aa
carlier occasion also I mentioned that, It is
not my intention not to give dearness allo-
wance, But at the same time we dhall have
to keep in .mind the inflation. The hou.
Members have also pointed out on a number
of occasions that we must contain the rate
oi inflation Iam happy to inform the
House, as I had the previlege of saying on
an earlier occasion while discussing the price
situation that it would be our utmost effort
to contain the rate of inflation at a single
digit, that we have been able 1o keep the
annual rate of inflation at a single digit. On
31st March, 1984, the annual rate of infla.
tion was 8.8 per cent, :

SHRI SATISH AGARWAL : It will be
a single digit upto 9.8 per cent. Don't
woIrY.

SHRI PRANAB MUKHERJEE :

Anyway, one percentage point benefit I bave

given you. Instead of 9, it has become 8.8,
1 am talking of wholesale price,

1have made some provision in the
Budget in regard to dearness allowance...

_ SHRI RAM AVATAR SHASTRI
(Patna) : The provision is there: you
give it,

SHRI PRANAB MUKHERJES : ...a0d
it would pot be possible for me to indicate |
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just now. I would simply request the hon,
" Members to wait a little more,

Thank you, Sir.

PROF. N-G." RANGA (Guntur) : What
about freedom fighters” pension ? You have
not said a word.

SHRI. PRANAB MUKHERIJEE : That
is not for me; that is for him.

SHRI RAM AVATAR SHASTRI ; But
the money will be given by you.

MR. SPEAKER : The question is :

“*That the Bill to authorise payment and
appropriation of certain sums from
and out of the Consolidated Fund
of India for the services of the

financial year 1984-85, be taken into
consideration.”

The motion was adopied,
MR. SPEAKER : We shall now take
~up Clause-by-Clause consideration of the
B,
The question is :

“That Claoses 2 to 4 and the Schedule
stand part of the Bill,”

The motion was adopled,

Clauses 2 to 4 and the Schedule were
added 10 the Bill,

Clause 1, the Enacting Formula and the
Title were audea to the Bill,

SHRI PRANAB MUKHERJEE ; Sir, 1
beg to move :

““That the Bill be Passed.”

MR, SPEAKER : Motim moved :
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**That the Bill be passed,
PROF, RANGA .

PROF, NG. RANGA : Sir, 1 have a
word to say and that is in support of what
the Prime Minister has already advised the
administration as well as the Finance Minis-
ter and also through 'an exhortation to the
country as a whole that there should be as
much of economy as possible in Gover nment
administration and Government expenditure,
If the Government would only try their best
to bring down their expenditure on the
administrative side, not on the Plan scheme
or anything like that, they would be able to
save easily a thousand crores of rupees.

Therefore. I would like to suggest
that the  Administration should cooperate
with the Ministry of Finance and " the
Minstry of Fince also  should discharge its
primary and clementary duty of being a
watchdog on administration and should see
that economy is observed and savings are
made to the tune of at least 5-10% becaus:
carlier they were aiming  at 159 and, in
that way. cooperate with the Prime Minister
in order to see that we would have enough
money for more development, on one side,
and also keeping inflation under control,

MR.SPEAKER : The question is :

“That the Bill be passed.”
The motion was adopted,

MR, SPEAKER : The House now
stands adjourned to reassemble at 11 AM
tomorrow. Thank you.

18.22 hirs.
The Lok Sabha then adjourmed 1ill

Eleuen of the Clock on Wednesday, the
18th April, 1984/Chaitra 29, 1906 (S)
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